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Technical Licence Agreements

3948. SHRI RABI RAY :
SHRI D. N. PATODIA :
Will the Minister of INDUSTRIAL
DEVELOPMENT AND COMPANY AFF-
AIRS be pleased to state :

(a) whether itis a fact that the Con-
federation of the British Industry according
toa report in ‘Nationa! Herald’ of 27th
September, would send a small team of
British specialists to India to look in depth
into the difficulties surrounding the issue
of technical licence agreements and allied
subjects; and

(b) ifso, the main features ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY AFF-
AIRS (SHRI F.A. AHMED) : (a) and (b) :
A declaration of the Confedcration of
British Indastry visited India in the last week
of November, 1968 for discussions with the
Government of India inter alia on technical
collaboration ar The del
had discussions with the Deputy Prime
Minister, the Minister for Industrial Deve-
lopment and Company Affairs, the Minister
of Commerce and some senior Government
officials.

The discussions were wide-ranging and
among other matters. covercd 1esearch and
development in India different forms of
obtaining technical ‘know-how’ relations
between the parties to technical collabora-
tion agreements, the problems of repetitive
import of know-how, encouragement of
-exports from India and the basis of pay-
owets a0d taxatios. '
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Export of Peacock Feathers-

3949. SHRI RABI RAY :
SHRI S. A. AGADI :

Will the Minister of COMMERCE be
pleased to state : .

L]
(a) whether it is a fact that llulo quan-
tities of peacock feathers are collected, by
kifling the birds, for export purposes;

(b) if so, the total quaatity of peacock
feathers exported, year wise, since}1966 to
1968;

(c) whether it is also a fact that large
quantities of peacock feathers are collected
in Mysore State for export;

(d) if so, how many exporters are still
allowed to cxport this item; and

(c¢) whether Government are consider-
ing to ban the export of peacock feathers -
to prevent the national bird from becoming
extinct ?

THE DEPUTY MINISTER IN THB
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI) : (a) No, Sir.

(b) Howoever, a quantity of 6,875 Kgs.
and 4,080 Kgs. was exported during the
years 1966-67 and 1967-68 respectively.

(c) The information is being collected
and will be laid on the Table of the House.

(d) 26.

() No, Sir.
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